12.44 hrs.
BUSINESS OF THE HOUSE

MR. SPEAKER: Now, Shri Bijoy Handique has to make a statement regarding

Government business.

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND
FERTILIZERS AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI BIJOY HANDIQUE): With your
permission, Sir, I rise to announce that the Government Business during the
remaining part of the First part of the Budget Session will consist of:-

1. Consideration of any item of Government Business carried over

from today's Order Paper.
2. Consideration and passing of the Petroleum and Natural Gas

Regulatory Board Bill, 2006, as passed by Rajya Sabha.

DR. K.S. MANOJ (ALLEPPEY): Sir, the following subjects may be included in

the next week's agenda:

(1) Need to man the unguarded level crossings where accidents have occurred
more than once.

(2) Need to construct a bridge to connect Perumbalam island in Alappuzha district

of Kerala to main land.
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DR. KARAN SINGH YADAYV (ALWAR): Sir, the following topics may kindly
be included in the next week's agenda:
(1) To discuss the need to give reservation in promotions to all OBC
Government employees.
(2) To discuss the need to remove the concept of creamy layer for OBC

students in jobs and education.
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SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): Sir, the following
subjects may kindly be included in the next week's agenda:

(1) Long-standing request of people of Kerala and Kerala Government to
provide NRIs the right to vote by making appropriate amendments in
the People Representation Act. This subject may be discussed.

(2) There are various complaints on illegal recruitments made by bogus
recruiting agents. Presently recruitments to foreign countries are done
as per the Emigration Act, which is having a lot of
deficiencies/shortcomings.  This is being a Central Act, the State
Government does not have any role even in framing rules under the
same.

This has to be changed. This may kindly be discussed.
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